11005 Re: Half-an-hour

Discussion

Navy (DiSCIPLINE AND MISCELLANEOUS
PROVISIONS) REGULATIONS

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): I
beg to lay on the Table a copy of the
Navy (Discipline and Miscellaneous
Provisions) Regulations, 1965, publi-
lished in Notification No. S.R.O.2E
dated the 4th February, 1965, as cor-
rected by Notification No. S.R.O4E
dated the 2nd April, 1965, under sec-

tion 185 of the Navy Act, 1957
[Placed in Library. See No. LT-
4275/65].
13.01 hrs.

ESTIMATES COMMITTEE

SEVENTY-SIXTH REPORT ANp EIGHTY-
FIRST REPORTS

Shri A. C. Guha (Barasat): I beg
to present the following Reports of
the Estimates Committee on the
Ministry of Food and Agriculture
(Department of Agriculture):—

(i) Seventy-sixth Report on
Indian Agricultural Research
Institute, New Delhi; and

Eighty-first Report on
National Dairy Research In-
stitute, Karnal and Indian
Veterinary Research  Insti-
tute, Izatnagar.

(ii)

13:013 hrs,
RE: HALF-HOUR DISCUSSION
(SupPLY OF SHOES TO MINERS

The Deputy Minister in the Minis-
try of Labour and Employment
(Shri R. K. Malviya): After we made
the reguest to make this statement,
we have received intimation that a
notice for raising a half-hour discus-
sion on this subject has been admit-
ted and some time iz going to be
fixed for that. So, I request that I
may be alllwed to make the state-
ment at that time.

APRIL 28, 1965

D.G.—Min. of Home
Affairg
Shri S. M. Banerjee (Kanpur): We
could not follow what he said.

11006

Mr. Speaker: After the govern-
ment had expressed that desire to
make this statement, a notice for a
half-hour giscussion on this has been
received and this point is going to be
discussed then. He says that at that
time Government will also make this
position clear then.

Shri S. M. Banerjee: This is very
unjust. The minister was to make
a statement and it has come on the
order paper also. Simply because
there is going to be a half-hour dis-
cussion, does il '‘mean he should not
nmrake a statement now? If the state-
ment i3 made now, it will be useful
for the half-hour discussion also.

Mr. Speaker: I have made en-
quiries. The statement is not ready
and he cannot make it today.
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Shri R. K. Malaviya: Yes, Sir.
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1304 hrs.
DEMANDS FOR GRANTS—contd.

MiNIsTRY oF HOME AFFairRs—contd.

Mr. Speaker: The House will now
resume further discussion and voting
on the Demands for Grants relating
to the Miunistry of Home Affairs. Out





